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period upto 31.03.2028 (i.e. the tenure of the Commission).

MINISTRY OF SOCIAL JUSTICE AND EMPOWERMENT

(Department of Social Justice and Empowerment)

NOTIFICATION

New Delhi, the 24th February, 2026

F. No. W/1/2026-SCD-VI.—As per Government of India’s Resolution N-16/5/2021-Plan
dated 12.02.2025 regarding National Commission for Safai Karamcharis (NCSK), the President is
pleased to appoint following persons as Member of the NCSK, w.e.f. 23.02.2026 (A/N) for the

S. No. Name Designation
01. Shri Hardeep Singh Gill Member
02. Shri Karam Singh Karma Member

SHAILENDRA KUMAR, Jt. Secy.
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